
339



340



341



342



343



344



345



I J I _J I 

\ 

CC:-

• .... 11 •1 ... ... ~. 

ttay No, 11•14. Sector 41, ,-.•nchlcuta., Haryana 

Tel,: .-01 1 7:1 QG70020 : ~•x: ~01 1712 2c.,oo,, 

Webtlter www.ullJh•rv•ne,,rov,fn ; emalt: dulbh,vOhrv,nk.ln 

To 

Commissioner, 
Municipal Corporation, 
Ambala. 

Subject:-
Memo No:- EE-IV/DULB/2023/ / 8:t.\ Dated:- /q/oLf/~ 

Regarding transportation of the waste for the work of 'Door-to-Door 

Collection, Segregation, and Transportation as well as Processing of 

waste In MC, Panchkula'. 
****** 

On the subject cited above. 

2. It is submitted that the meeting of High Powered Works Committee 

(Constituted vide notlficatiqn dated 18.02.2023) was held on 

16.04.2023 at 03:00 PM under the Chairmanship of Hon'ble Chief 

Minister Haryana, regarding for the work of Door-to-Door Collection, 

Segregation, Transportation as well as Processing of waste in MC, 

Panchkula. 

3. In the meeting it was decided that the Solid Waste of MC, Panchkula is 

to be transferred to the processing site of MC, Ambala at Patvi for 

further processing and disposal of different fractions produced after the 

processing. 

4. Therefore, I have been directed by the competent authority to request 

you to allow the waste of Municipal Corporation, Panchkula to be 

dumped and processed at the patvl dumpsite. 

1. PA/DGULB. 
2. PA/CE. 

Executiv - nglneer-IV 

for Director Ge eral, Urban ~ocal Bodies, 

Haryana, Panchkula. 

i 

I 
I 

346


